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Name of the Company: - Radha As}waﬁi.' . B
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- Plethico Pharmaceuticals Ltd.
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Se’ctienofthe* Companies Act: Sectlcm 73
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- Learned Advccate Mr Rajesh Vaghasiya lfb Learned
present for Petitioner. None present for Respnndent -
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Dated this the 3rd day of November, 2017
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